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THE GOA SUPPLEMENTARY A P P ~ P ] R ~ ! l Y O N  BIWL, 1992 

(Bill No. 22 of 1992) -- 

A Bill to authorise payment and appropriation of certain sums from 
and out d the Consolidated Fund of the State of Goa for the ser+ices 
and purposes of the financial year 1992-93. 

BE it enacted by the Legislative Assembly of Goa in the Forty-third 
Year of Republic of India as fallows: - 

1. Short title. - This Act may be called the Goa Supplementary 
Appropriation Act, 1992. 

2. Issue of Rs. 8,15,20,000 out of the ConsolicZated Fund of the 
State of Goa for the financial year 1992-93. -From and out of the 
Consolidated Fund of the State of Goa there may be paid and applied 
sums not exceeding those specified in column 5 of the Schedule amounting 
in the aggregate to the sum of eight crores fifteen lakhs and twenty 
thousand rupees towards defraying the several charges which will come 
incourse of payment during the financial year 1992-93 in respect of 
the services and purposes specified in column 2 of the Schedule. 

3. Appropriation. -The sums authorised to be paid and applied 
from and out of the Consolidated Fund of the State of Goa by this 
Act shall be appropriated for the services and purposes expressed b 
the Schedule in relation to. the said financial year. 



THE SCHEDULE 

(See Sections 2 L 3) 

Sums not exceeding. . 
No: of Charged on' t e 

Demand Services axid purposes Voted by the Gonsoli- 
Assembly dated Fund TotaI 

of Goa 

- 1 2 3 4 6 

' Rs: Rs. Rs. 

1. State Legislature . . . . . .  .. 2,80,000 . - 2,&0,0W 

3. Council of Ministers . . . . . .  ... 8,QO,WO - 8,(MI,U(YO 

4. ~dmhistra t ion of Justice ... ... 2,78,000 - 2;i 8.000 

5. Elections , . . . . . .  . . . . . .  13,08,WO - 13,G8,COO 

16. Public Works ... ... .<. l ~ O / O O , ~  - 1 0 , O O . C ~  

20. General Education . . . . . . . . .  . 9,78,000 9,78,W 

... 21. Technical  ducati ion ... ... 2,75:000 - 2,75,06 

... 22. Spo,rts and Youth Services ... 2,W,00,000 - 2,00,t~O,OW 

23. Art and Culture . . . . . .  ... 2,50,000 - 2,30,000 

26. Water Supply and Sanitation ... - IO,S7,000 llO,37,000 

28. Urban Development . . . . . .  ... 1,48,70,0(Yo - 1,48,7G~,OOO 

33. Relief on Account of Natural 
Calamities 2Q,m9m - 2Y),OrY,(WrO 

... 34. Agriculture ... ... ... 8,74,a00 10,000 8,rtlOOO 

. . . . . .  38. Food and Civil Supplies ~ O , ~ , C I O O  - 5~0,00,00 - 
42. Irrigation and Flood Control ... - 14,85,000 14,133,CW 

43. Energy ... . . . . . .  ... ... - 1,95,000 1,06,0W 

45. Ports and Lighthouse ... ... 8,45,WO - 8,45 COO 

46. Roads and Bridges . . . . . .  ... - 37,000 37,CmO - 
. 47. Road Transport - . . .  ... ... s,~,OO,Wo - 3,00,0~:m 

Total . . . . . . . . .  ...- 7,77,80,(#]0 37,40,0100 8,16,20,000 
. .. --.."*- . . . . . . . * . A  ........... ...... ... -. * - - -.- . -  



to authorise payment asd appropriation of certain s u m  from and out 
of the Consolidated Fund of the State of G6a for the services of a part 
of the financial year 1902-93. 

(As passed by the Legislative ABsembly of Ooa) 


